\'aar...?nm 20-2021

dEAEeRaaNEE aReEsREY

1, . MANISH. KUMAR. ..., son/daughter/wife of _DILEEPL. KUMAR STVHA
ZT: g@ ged...DM....cn years, belonging to ..@.,.I.Hﬁﬂ.....L:E.CI).[&':.HT,LVE’“..QfsSFMGLY
g service and presently working as L[BRRRYﬂgﬁlﬁTPZ”T .
% give herein below the details of the assets (immovable, movable, bank balance, etc.) of
%\ﬂ myself, my spouse and dependants*:
pr@/ A.  Detalls of movable assets

(qu/ (Assets in joint name Indicating the extent of joint ownership will also have to be
~/GV given)

$ s ez K Dependant-1 | Dependeant-2 | Dependant-3
5 T b Wl Wl -~ il il -4
(i} i Cash 15. 000

(i) | Deposits In
Banks, Financial 1000007——»
3@ Institutions And

\ S ; Non-Banking  [Tam Lmﬂ
3\ 1 Financial
o .@.\" Companies

(i) | Bonds, ,
Debentures and
NTL

Shares in -
companies N f L‘

(iv) | Other financlal lnppO0OO
institutions, uLze,

Savings, LIC NIL L N npe e

000
Policies, etc ts,::"’j_\,

NEL | NTL- | NEL o T

MIL | NIL PN

{v) | Motor Vehicles

mae ey |V NI NVTL | NTL (NTL

(vi) | Jeweliery {glve :
ol ®otd C o,

weight and Z.0Qvany, N f]_ N‘I: R NELE ,&/ 6t i

value)

(vli) | Other assets,
woweies |vn | NIL| Np | N | NIL
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee.

.mwwwmv




(d) dues to departments | o 1]

dealing with telephones | NTL NI
(e) dues to departments
dealing with government

transport (including NETE (L Vi o =

aircraft and helicopters)

{f} Other dues, If any NI i NT L
{b) (1) Income Tax including . No,- 674

surcharge [Also indicate ,60 2116‘-' s

the assessment year upto c
which Income Tax Return | 71— 2o02o—"21t

filed. Gilve alsa Permanent
Account Number (PAN)] m" 7 COPRIATS

(i) Wealth Tax [Also
Indicate the assessment

year upto which Wealth N I N Jo
Tax return filed.]

(Ili} Sales Tax [Only in

case of proprietary NTL B i
business] : :
(iv) Property Tax NiL N

C.  Personal Detall

GPFJCPFIPRAN No.  :- 1101240 $6533
Gender - (M/F)

Date of Birth Ulag ol=zl 1 q % 9 | (DD/MM/YYYY)

»

Class/Group - B *

{A/8/C)

[ Bruaf LEGISLATIVE ASEMBLY SECRETARIAT]
(Full Name e.g. B.A.S.-Bihar Administrative Service,

Cadre

B.5,5.- Bihar Secretarlat Service etc.)

Home District 3 | p e NA

I hereby declare that the above details are true to the best of my
knowledge and belief,

Anish kuma

Signature ... e R e S R R e

Name of Employee: SMANISH. KUmMAR
Place:. P('} TNﬂ Designation:. L.Iﬁpﬂpxy A %S,I Q-! Tﬁw
Date06029-07—\ Departmentl-—lepﬂgy
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in preseribed format.

MM&L& leipmor




